(c¢) whether foreign direct investment is proposed to be limited to aviation companies

running into losses; and
(d) ifso, the details thereof?

THE MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): (a) to (d) The
proposal to allow foreign airlines to invest in domestic airline is being examined and details have
not been worked out.

Arrears of oil companies

1262. DR. BHARATKUMAR RAUT: Will the Minister of CIVIL AVIATION be pleased to
state:

(a) whether itis a fact that oil companies have reportedly threatened to stop supply of oil
to Air India due to heavy arrears lying unpaid;

(b) the amount of arrears of the oil companies, company-wise, on Air India till 30 June,
2011; and

(c) the steps the Ministry propose to take to overcome the crisis?

THE MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): (a) The public sector
oil marketing companies have placed Air India under cash and carry scheme effective 7.12.2010
due to huge outstanding payment.

(b) As on 30.6.2011, the total dues outstanding to I0CL, HPCL and BPCL were
Rs.1558.18 crore, Rs.342.27 crore and Rs.432.65 crore respectively.

(¢) From 7.12.2010 till 30.6.2011 Air India has paid Rs.398.20 crore to the three Public
Sector oil marketing companies. Air India has also taken number of steps to improve its financial
and operational performance, which would lead to improvement in its liquidity position and would
enable it to meet its outstanding commitment to Public Sector oil companies.

Involvement of officials in fake pilot scam
11263. SHRI SHIVANAND TIWARI: Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether officers of Directorate General of Civil Aviation (DGCA) are involved in any
way in fake pilot scam; and

(b) if so0, the details thereof and the action proposed to be taken in this regard?

THE MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): (a) and
(b) Based on the inquiry conducted by the Police Authorities, three officials of
Directorate General of Civil Aviation (DGCA) were arrested by Delhi Police for their involvement

tOriginal notice of the question was received in Hindi.
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in irregularities in procurement of licences. All these officials have been placed under suspension.
PPP for international airports

1264. SHRI NATUJI HALAJI THAKOR: Will the Minister of CIVIL AVIATION be pleased to
state:

(a) whether Government proposes to set-up international airports in the country under
Public Private Partnership (PPP) mode to give boost to international air-routes and tourism and

commercial promotion in the country;
(b) if so, the details thereof;

(c) by when such international airports are likely to be promoted in the country,
State-wise;

(d) whether it is a fact that the proposals to extend the length of runways at some of the
airports are still lying pending for further consideration; and

(e) ifso, the details therefor?

THE MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): (a) to (¢) Keeping in
view the enormous growth in air passengers, which has put pressure on airport infrastructure,
Government had pronounced a policy for greenfield airports in April, 2008 to encourage infusion of

greater investment in airport sector.

So far, Government of India has given 'in-principle’ approval for setting up of new
international Greenfield airports for public use at Navi Mumbai and Shirdi in Maharashtra; Mopa in
Goa; Kannur in Kerala; Kushinagar in Uttar Pradesh and Karaikal in Puducherry. The timeline for
construction of airport projects depends upon many factors such as land acquisition, availability of
mandatory clearances, financial closure, etc. by the individual promoters.

(d) No, Sir.
(e) Does not arise.
Capacity distribution norms for better connectivity
1265. SHRI SYED AZEEZ PASHA: Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether Government is reworking capacity distribution norms for airlines to ensure

better connectivity for smaller cities and towns;

(b) whether it is a fact that Government will expand the list of category | cities by adding
small cities from category lIl;

(¢) names of cities in category | presently;
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